FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
RADIO ROCKET PRIVATE LIMITED

. Name of Corporate Person 'RADIO ROCKET PRIVATE LIMITED

2. Date of incorporation of Corporate Person 2411212021

3. Authority under which Corporate Registar of Companies, ‘
Person is incorporated /register__ed Ministry of Corporate Affairs, New Delhi

4. Corporate identty number / imited liabiity U92490DL2021PTC391669
identity number of Corporate Person

5. Address of the registered Office and D-58, Basement, Kalkaji, New Delhi- 110019
Principal office (if any) of Corporate Person

6. Liquidation commencement date of 27.07.2024
Corporate Person
7. Name, address, email address, telephone Nitesh Kumar Sinha
number and the registration number of  Address: E-262, LGF, East of Kailash
the Liquidator New Delhi -110065
Email : info@csnitesh.com
Mobile: 9871500827
Regn. No.: IBBI/IPA-002/IP-N00280/2017-18/10838
8. Last date for submission of claims 26.08.2024
Notice is hereby given that the Radio Rocket Private Limited has commenced voluntary liquidation on
27.07.2024
The stakeholders of Radio Rocket Private Limited are hereby called upon to submit a proof of their
claims, on or before 26.08.2024 to the liquidator at the address mentioned against serial number 7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleaing proofs of claim shall attract penalties, Sd/-

Nitesh Kumar Sinha

Date: 29.07.2024 Liquidator, Radio Rocket Private Limited

Place: Delhi Registration No.: IBBI/IPA-002/IP-N00280/2017-18/10838
Date: 31.07.2024 Nitesh Kumar Sinha
Place: Delhi Liquidator, Radio Rocket Private Limited

Registration No.: - IBBI/IPA-002/IP-N00280/2017-18/10838
‘ Insolvency Professional
M: 9871500827
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Date: 31.07.2024 Nitesh Kumar Sinha
Place: Delhi Liquidator, Radio Rocket Private Limited

Registration No.: - IBBI/IPA-002/IP-N00280/2017-18/10838
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